
RAJYA SABHA      [20 December, 1999] 

III. A copy each (in English and Hindi*) of the following papers , 
under sub-section (1) of section 619 of the Companies Act, 1956:— 

(a) Thirty-ninth Annual Report and Accounts of the National Buildings 
Construction Corporation Limited, New Delhi, for the year 
1998-99, together with the Auditor's Report on the Accounts 
and the comments of the Comptroller and Auditor General of 
Ind'a thereon. 

(b) Review by Government on the working of the above 
Corporation. [Placed in Library. See No. LT-981/99] 

IV. A copy each (in English and Hindi) of the foflowing papers:— 
(0 (a)   Annual Report of the Delhi Urban Art Commission, for the 
year 1998-99, under section 19 of the Delhi Urban Art 
Commission Act, 1973 
(b) Annual Accounts of the Delhi Urban Art Commission, for 
the year 1998-99, and the Audit Report thereon, under sub 
section (4) of section 20 of the Delhi Urban Art 
Commission Act, 1973 [Placed in Library. See No. 
LT-982/99] 
(ii) Annual   Administration   Report   of  Delhi   Development 

Authority, for the year 1998-99, under section 26 of the Delhi 
Development Act, 1957. [Placed in library. See No.LT-983/99] 

I. Report and Accounts (1998-99) of the Housing and 
Urban Development Corporation Ltd.New Delhi and 
related papers. 

II. Report and Accounts (1998-99) of the Hindustan Prefab 
Limited, New Delhi and related papers. 

III. Report and Accounts (1998-99) of the Housing 
Federation of    India New Delhi and related papers. 

IV. Report and Accounts (1998-99) of the Building Materials 
arid Technology Promotion Council, New Delhi and 
related papers. 

V. MOU (1999-2000) between the Government of India 
(Ministry of Urban Employment and Poverty alleviation) 
and Housing and Urban Development Corporation 
Limited, New Delhi. 
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[20 December 1999] RAJYA SABHA 

THE MINISTER OF URBAN EMPLOYMENT AND POVERTY 
ALLEVIATION( SHRI SUKHDEV SINGH DHINDSA ) Sir ,1 lay on the Table 
— 

I. A copy each (in English and Hindi) of the following papers, 
under sub-section (1) of section 619 of the Companies Act, 1956:— 

(0 (a) Twenty-ninth Annual Report and Accounts of the Housing and 
Urban Development Corporation Limited, New Delhi, for the 
year 1998-99, together with the Auditor's Report on the 
Accounts and the comments of the Comptroller and Auditor 
General of India thereon. 

(b) Review by Government on the working of the above 
Company. [Placed in Library. See No. LT-1188/99] 

(ii) (a) Forty-sixth Annual Report and Accounts of the Hindustan 
Prefab Limited, New Delhi, for the year 1998-99, together 
with the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India 
thereon. 

(b) Review by Government on the working of the above 
Company. [Placed in Library. See No. LT-974/99] 

II. A copy each (in English and Hindi) of the following papers:— 

(i) (a) Annual Report of the National Cooperative Housing 
Federation of India, New Delhi, for the year 1998-99. 

(b) Annual Accounts of the National Cooperative Housing 
Federation of India, New Delhi, for the year 1998-99, and 
the Audit Report thereon. 

(c) Review  by Government on the working of the above 
Federation.  [Placed in Library. See No. LT-975/99] 

(ii) (a) Annual Report and Accounts of the Building Materials and 
Technology Promotion Council, New Delhi, for the year 
1998-99, together with the Auditor's Report on the 
Accounts. 

(b) Review by Government on the working of the above Council. 
[Placed in Library. See No. LT-976/99] 
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RAJYA SABHA      [20 December, 1999] 

(III) Memorandum of Understanding between the Government of India 
(Ministry of Urban Employment and Poverty Alleviation) and 
Housing and Urban Development Corporation Limited for the 
year 1999-2000. [Placed in Library. See No. LT-977/99] 

I. Report (1993-94) of the Commissioner for Linguistic 
Minorities. 

II. Report and Accounts (1998-99) of Rehabilitation council 
of India New Delhi and related papers. 
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